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4)(a) Due A/Fee wanting for Trial Court's Judgment
5)(a) C.C. Of Impugned order wanting.
(e) Vak is scanned copy. X15/- AWFS, X15/- DCF and Z5/- stamp wanting in vak.
9 (1) Entire petition is scanned copy.
(i1) Date in Para 1,14 amy be verified.
(111) Oath SI. no. not stated in affidavit.



